184 Written Answers to [RATYA SABHA] Unstarred Questions

Indian currency notes in Nepal

2592, PROF. MANOJ KUMAR JTHA: Will the Minister of FINANCE be pleased to

state:

{a) the progress made on the request of the Nepal Rashtra Bank (INRB) to Reserve
Bank of India (RBI) in a letter mentioned in media reports asking it to issue FEMA
notification to declare the new Indian currency notes above the denomination of rupees

100 as legal tender;

(b) what progress has been made of NRB’ s request in the same letter for the

exchange of the demonetised Indian currency still in Nepal; and

{c) the value of demonetised Indian currency notes in the banking system and

with private holders in Nepal?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ANURAG
SINGH THAKUR): (a) The Nepal Rastra Bank (NRB) requested the Reserve Bank of
India (RBI) to permit individuals to carry new series of Indian currency notes of ¥ 200,
T 500 and T 2000 denominations from India to Nepal. Subsequently, the RBI on 26.02.2019
made an amendment to the FEMA Regulations thereby permitting an individual travelling
from India to Nepal to carry RBI currency notes in Mahatma Gandhi (New) Series of
denominations of ¥ 200/- T 500/- up to a total limit of ¥ 25,000/-.

(b) The Nepal Rastra Bank also requested the Reserve Bank of India to exchange
the demonetized RBI currency notes in old series of ¥ 500 and ¥ 1000 denominations
held by the NRB and the general public in Nepal. The RBI and the NRB have held
bilateral meetings and exchanged correspondence to discuss the modalities for exchange

of the demonetized Indian currency notes in Nepal.

{c)  The Nepal Rastra Bank on 21.08.2017 informed the Reserve Bank of India that
the total amount of Indian demonetized bank notes in old series of ¥ 500 and ¥ 1000
denominations held in the banking system in Nepal is ¥ 7.8461 crore. This figure does
not include the notes held by the general public.

Improvement in the currency circulation
2593 SHRI D. KUPENDRA REDDY: Will Minister of FINANCE be pleased to state:

{a) whether it is a fact that the currency circulation in the country is down since

demonetisation;

(b) if so, the details thereof and the reasons therefor; and



